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t| ACTIVITIES OF Mizo REBEL NAGAS 

1083. SHRI RAM SAHAI : will the 
Minister  of HOME  AFFAIRS  be  pleased 
10 state : 

(a) whether it is a fact that about 500 
armed Mizo rebels are still active on the hills 
on  the  Burma border: 

(b) whether it is also a fact that 3500 
rebels have so far surrendered on the assur-
ance of Government amnesty to Mizo rebels; 
and 

(c) whether Government propose to 
extend the time limit for surrender by these 
rebels:  and   if  not,   the  reasons  therefor ?] 

 

t[THJE  DEPUTY  MINISTER    IN THE 
MINISTRY  OF HOME AFFAIRS  (SHRI 
F.   H.   MOHSIN) :   (a)  Government have 
seen reports to this effect. 

(b) According to available information. a 
total of 1897 rebels surrendered between the 
24th August, 1968 and the 15th August. 1971. 
pursuant to the offer of amnesty announced 
by the Government of Assam. 806 more 
surrendered between the 15th August 1971 
and the 30th September. 1972, pursuant to the 
liberalised offer of amnesty announced on the  
15th August,  1971. 

U) In vievv of the deterioration in the law 
and order situation in Mizoram, following an 
increase in the activities of underground Mizo 
hostiles. the offer of amnesty was not renewed 
after the 30th September.. 1972.1 

1084. [Transferred to the I6//1 March, 

1973] 
SCHEDULED CASTES AND SCHEDULED TRIBES 
OFFICERS     OF     INDIAN     ADMINISTRATIVI 
SERVICE AND INDIAN POLICE SERVICE FOR 

ORISSA 

1085. SHRI C P. MAJH1 : Will the 
PRIME MINISTER be pleased to state the 
number of officers of '.he Indian Adminis 
trative Service and Indian Police Service be 
longing to Scheduled Castes and Scheduled 
Tribes who have been allotted to the State 
of Orissa so far (upto 31-12-72) and what 
is their proportion to the total number of 
such officers in the respective cadres ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS AND IN 
THE DEPARTMENT OF PERSONNEL 
(SHRI RAM NIWAS MIRDHA) : A 
statement giving the information is attached . 
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IQH4,.[Transferred   to   the    \4th   
March. 

1973] PLAN   IO MODERNISE POSTAL 

SERVICES 
1087. SHRI K.  L.  N.   PRASAD . Will 
toe   Minister  of  COMMUNICATIONS be 
pleased to state : 

(a) whether it is a fact that Government 
propose a 4 crore plan to mechanise postal 
work in the country. 

(b) if so, what are the main features of the 
proposed plan; and 

(c) the steps that are being contemplated 
during the Fifth Plan in this regard ? 

THE MINISTER OF COMMUNICA-
TIONS (SHRI H. N. BAHUGUNAV: la) 
Under the Fifth. Five Year Plan which is still 
under consideration of Governmtnt, an outla\ 
of Rs. 4.85 crores is proposed to modernise 
and mechanise the postal services. 

(b) It is proposed to acquire Postal 
Stationery Vending Machines. Stamp Emit-
ters, Coin Stackers, Money Order Booking 
Machines; Franking Machines. Numbering 
and Dating Machines. Stamp Cancelling 
Machines, Conveyors, Battery Driven 11 
ticks ard Sorting Machines for modernising 
post office counters and delivery and sorting 
branches. 

(c) (i)   It  is  proposed  to set  up a  Re- 
M.\irch  and   Mechanisation  Cell   to  
process these cases. 

(ii) It is also proposed to set up 4 regional   
workshops for   maintenance   and 

repairs of these machines. These workshops 
may also progressively undertake manufac-
ture of some of the simpler machines 
subsequently. 

NONTGAZETTED    SCHEDULED       
CASTES       EMPLOYEES TN P & T 

DEPARTMENT 
KISS. DR. K. MATHEW KURIAN : Will 

the Minister of COMMUNICATIONS be 
pleased to slate : 

(a) the total number of graduate non-
gazetted officials belonging to the Scheduled 
Caste/Scheduled Tribe communities in th>e 
P&T Department: 

(b) the number of such graduates who 
hrve put in more than ten years of service in 
the department; and 

(c) whether any proposal for promoting 
such graduates against the unfilled vacancies 
of the class 11 gazetted posts reserved for 
promotion of those belonging to the 
communities of the Scheduled Caste and 
Scheduled Tribe is under consideration ? 

THE MINISTER OF CQMMUNK v 
TIONS (SHRI H.N. BAHUGUNA) : (a) and 
(b) The required information is not readily 
available either in the P&T Board or in the 
Subordinate recruiting units. Its collection 
Would involve collosal effort St labour which 
is not commensurate with results expected. 

(c)  No. Sir. 
(089. [Transferred  to  the  20th   Mm 

1973] 

 


